FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
CHANDNI COMMERCIALS PRIVATE LIMITED

RELEVANT PARTICULARS

=

Name of corporate debtor Chandni C ials Private Limited
Date of incorporation of corporate debtor | August 14, 2003

Authority under which corporate debtor | Registrar of Companies - Kolkata

is incorporated / regjstered
Corporate Identity No. / Limited Liability | U51909WB2003PTC096775
Identification No. of corporate debtor

N

w

»

5. | Address of the regjstered office and Registered Address: Landmark, 5th Floor 228A, AJ.C.
principal office (if any) of corporate Bose Road, Kolkata, West Bengali, 700020, India. [ Erst -
debtor while Registered Address: 9 Ezra Street, First Floor, Room

No. 23, Kolkata, West Bengal India-700001.]

6. | Insolvency commencement date in March 21, 2022 - Insolvency Commencement Date

respect of corporate debtor July 21, 2023: Date of Appointment of IRP
July 27, 2023: Date of receipt of order by the IRP.

7. | Estimated date of closure of insolvency | January 23, 2024
resolution process

8. |Name and regjstration number of the Name: Mr. Arun Poddar
insolvency professional acting as Regn No:  IBBI/IPA-001/IP-P02237/2020-2021/13387
interim resolution professional

9. |Address and e-mail of the interim Registered Address : 1* Floor, 144B Shyama Prasad
resolution professional, as registered Mukherjee Road, Post Office Kalighat Near Rash Behari
with the Board More, Kolkata, West Bengal, 700026.

Email Id : ca.arunpoddar@gmail.com

10.|Address and e-mail to be used for Process Specific Address : Arun Poddar ¢/o Ancoraa
correspondence with the interim Resolution Private Limited, 1412, 14th Floor, Real Tech
resolution professional Park, Sector 30 A, Vashi, Navi Mumbai - 400 703.

Process Specific Email Id : cirp.chandni@ancoraa.com

11.|Last date for submission of claims 10 August, 2023

12, Classes of creditors, if any, under NA

clause (b) of sub-section (6A) of section
21, ascertained by the interim resolution
professional

13./Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.)(a) Relevant Forms and Web link: https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives | Physical Address: N.A.

are available at:

Notice is hereby given that the National Company Law Tribunal, Kolkata Bench -Il has
ordered the commencement of a Corporate Insolvency Resolution Process of the Chandni
Commercials Private Limited on March 21, 2022, vide order no. C.P (IB) No. 684/ KB/
2019 (Date of Appointment of IRP July 21, 2023, and Date of receipt of order by IRP is July
27,2023).

The creditors of Chandni Commercials Private Limited are hereby called upon to submit
their claims with proof on or before August, 10 2023, to the Interim Resolution
Professional atthe address mentioned in entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: July 28, 2023 SD/-
Place: Kolkata Arun Poddar
Interim Resolution Professional

In the matter of Chandni Commercials Private Limited
IBBI Regn. No - IBBI/IPA-001/IP-P02237,/2020-2021/13387
AFA Valid till March 26, 2024
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FOURTH REJIG IN LAST FEW YEARS
TCS reorganises senior management positions

Harrick Vin elevated
as the new chief
technology officer

FE BUREAU
Bengaluru, July 29

NEARLYTWO MONTHS afterK
Krithivasan took overas CEO of
Tata Consultancy Services (TCS),
the IT giant has rejigged its
senior management personnel
(SMP) positions. Executive vice-
president and chief technology

officer Ananth Krishnanwillno
longerbean SMPafterJuly31as
he’s set to retire in October, the
firm said in a BSE filing on Sat-
urday.As perthereorganisation,
chief servicesinnovation officer
Dr Harrick Vin — a TCS fellow
with over 30years of experience
inacademiaand industry —will
takeoverasan SMPfrom August
1. Harrick earlier headed TCS
Digitate. While Rajashree R
would not bean SMP any more,
Shankar Narayanan,V Rajanna,
Ashok  Pai, Reguraman
Ayyaswamy and Siva Ganesan

Power Grid approves raising
5,700 crore via bonds in FY24

MANISH GUPTA
New Delhi, July 29

POWER GRID CORPORA-
TION'S board has approved
raising up to ¥5,700 crore this
fiscal in multiple tranches
through issuance of unse-
cured bonds on a private
placement basis, as per the
information shared by the
company with stock
exchanges on Saturday.

The funds raised will be
used to part finance its capex
requirement, for providing
inter-corporate loans to
wholly-owned subsidiaries,
JVs and for general corporate
purposes by securitisation of
cashflows of four operational
special purpose vehicles
(SPVs) up to March 2034.

The four SPVs are Power-
Grid Bhuj Transmission, Pow-
erGrid Khetri Transmission
System, Power Grid
Medinipur Jeerat Transmis-

NTPC Q1
profit up
9.49% to
34,066 crore

MANISH GUPTA
New Delhi, July 29

THE COUNTRY'S LARGEST
power generator, NTPC on
Saturday posted first quarter
net profit of I4,066 croreona
standalone basis, an increase
of 9.4% from X3,717 crore in
Q1FY23. The total income
during the quarter ending
June 30, 2023 stood at
339,681 crore as against the
corresponding previous
period total income of
40,726 crore. On a consoli-
dated basis, the total income
of the group for Q1FY24 is
343,390 crore as against a
totalincome 0f 43,561 crore
in the year-ago quarter.

Profit after tax (PAT) of the
group for Q1FY24 stood at
4,907 crore as against PAT of
X3,978 crore in the year-ago
period, an increase of
23.36%.The company,with a
present group installed capac-
ity of more than 73 giga watt
(GW), generated 103.98
billion units (BU) in Q1FY24
as compared to 104.42 BU
in Q1FY23.

sion System and PowerGrid
Varanasi Transmission Sys-
tem. The state-owned power
transmitter is raising I500
coreinthefirsttranchewitha
green shoe option of (addi-
tional) ¥1,400 crore.The cen-
tral PSU incurred a capital
expenditure of ¥9,212 crore
and capitalised assets worth
X7,413 crore on a consoli-
dated basis during FY23.Its
gross fixed assets,on a consol-
idated Dbasis, stood at
270,107 crore as on March
31,2023 asagainstI262,726
crore ason March 31,2022.
Ason March 31,2023, the
total transmission assets of
PowerGrid and its sub-
sidiaries stood at 174,110
ckm of transmission lines,
272  sub-stations and
499,360 MVA of transforma-
tion capacity. In FY23, the
company along with its sub-
sidiaries added 24,900 MVA

K KRITHIVASAN, CEO, TCS

It has become
evident that TCS
could deliver the

best value to our
customers by
synergising

our domain and
contextual knowledge
across units

willbedesignated as SMPs from
July 31, the company said.
Shankar Narayan, who’s had a
three-decade stint with TCS, is
senior vice-president of the
company. He has served as
global head of retail, CPG, travel
and hospitality,head of TCS’UK
and Ireland market, among
other positions. Ashok Pai,
senior vice-president and
global head of the company's
cognitive business operations
(CBO), is credited with playing
abigrolein helping enterprises
keep up with digital economy.

Reguraman Ayyaswamy, the
firm’s global head of the Inter-
net of Things (IoT) and digital

engineering units, has helped -

develop value-based solutions
and services for accelerating
integrated manufacturingand
product development. Siva
Ganesan, global head of the
Microsoft business unit, is an
industry veteran with over
32 years of experience with
TCS, mainly in sales, opera-
tions, programme manage-
ment, delivery and global
account management.

dsna sigielsl A

TR &7 gt |

q pUNJQ

b national bank

..tha name you can BANK upon |

E-AUCTION
SALE NOTICE

urulia, Module No. 55, Floor No. 5 , Webel IT Park,

Saheb Band, Purulia (WB), PIN- 723101 / Email id: ¢cs8301@pnb.co.in

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to
the Secured Creditor, the constructive/physical/ symbolic possession of which has been taken by the Authorised Officer of the Bank/ Secured Creditor, will be sold on “As
iswhereis”, “As is what is” and “Whatever there is” on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Creditor from
the respective borrower (s) and guarantor (s). The reserve price and the earnest money deposit will be as mentioned in the table below against the respective properties.

A) Dt. of Demand

Sebi: No plans to curb retail
trading in derivative mkt

CAPITAL MARKETS REGULA-
TOR Sebi said it is at an early
stage of considering simplifi-
cation of the process of
onboarding clients by adop-
tion of a risk-based approach.

It said there is no proposal to
curb retail participation in
derivative markets.Sebi is also
seeking curbing retail partic-
ipation in derivative markets.

—PTI

Act, 2013 (the Act’)

%EHHISTI
- -

Shristi Infrastructure Development Corporation Limited
Regpsd Offce: Plot No. X-1, 2 & 3, Block-EP Seclor-V Salt Lake City, Kodkeata /00091
CIN; LS9 TWE 1990PLCD49541

E-mal wvesior relationsggishnstconp. com, Website, www shnshoorp. com

NOTICE TO SHAREHOLDERS
For transfer of equity shares to Investor Education and Protection Fund

This notice is hereby given pursuant to the provisions of the Investor
Education and Protection Fund Authority (Accounting, Audit, Transfer
and Refund) Rules, 2016, as amended (the Rules) and Companies

Pursuant to Section 124(6) of the Companies Act, 2013 ('the Act) read
with Rule 6 of the Rules, all shares in respect of which dividends remain
unclaimed/unpaid for seven consecutive years or more, shall be
transferred by the Company to the Demat Account of IEPF Authority

Accordingly, all the shareholders whose dividend for the financial year
2015-16 onwards has remained unpaid/unclaimed the corresponding
shares will be due (o be transferred to Demat Account of IEPF Authority
as per said Rules. The Company has sent individual notices at the latest
available addresses of the shareholders, whose dividends are lying
unclaimed for last 7 (seven) years, advising them to claim the dividends
expeditiously. The Company has also uploaded full details of such
shareholders including their name, folio number or DP ID/Client 1D,
elc. on its website Le. www shrisbicorp.com

Accordingly, the concerned shareholders are requested to reply and
Claim all thew unclaimed dividends before Qctober 29 2023, In case
the Company does nol receive any communication from the concerned
shareholders by the aforesaid date, the Company shall with a view to
comply with the requirements set out in the Rules, transter the shares
to the Demat Account of |IEPF, without any further notice. No claim

Ph. +91 33 4020 2020

transformation  capacity,

seven substations and 1,676
ckm transmission lines.

During the year, it

Place

Kotkala

Krishna Kumar Pandey

shall he against the Company in respect of Unclaimed Dividend/Shares
transferred to IEPF in compliance with the Rulesy

Shareholders may noleé that once these shares are transterred (o the
IEPF by the Company, such shares may be claimed by the concerned
shareholder only from |EPF authority by lollowing the procedure
prescribed under the aforesaid rules. For any clarification on this matter,
shareholders may contact Company's Registrar and Transfer Agent,
Kfin Technologies Limited, Selenium Tower B, Plot 31-32, Financial
Distnicl, Nanakramguda, Hyderabad-50003.2, Tel
Fax: 040 23420814, Email: einward ris@klintech.com

The Company further request the shareholders holding shares in
physical form (o knaly ||[;-c|.!|h|1 their PAMN, Nomination, Bank and other
KYC details, it not done already, for processing any service request by
the BRTA. Pursuant to SEBI Circular No. SEBL/HO MIRSD/ MIRSD -PaD -1/
P/CIR 2023/ 37 dated March 16, 2023

For Shristl Infrastructure Development Corporation Limited

040 67161571,

Sd/-

Datled . 28.07.2023

Company Secretary

WELCAST STEELS LIMITED

acquired one intrastate trans-
mission system and 11 inter
state transmission system
TBCB subsidiaries for about
39,500 crore. On a consoli-
dated basis, PowerGrid had
posted a profit of 15,417
crore and total income of
346,606 crore for FY23 regis-
tering a year-on-year growth
of 11% and ,9% respectively
(excluding exceptional items).
Power Grid shares had ended
3.05% higherat ¥258.25 on
the BSE on Friday.

EAST COAST RAILWAY

File Ho. DRMIEngg/KURIZ3-24E-Tender55

Dt 26.07. 2023

(1] Tendear Mo, e-tendar-CENTKUR-

Notice uls 13 (2) of
SARFAESIACT, 2002 | A) Reserve Price Details of the
B) Outstanding (Rs. in Lakh) encumbranceg
Name of the Branch - A t date of
Lot ‘Name of the Account Description of the Immovable | A" (CTLCG CIER | B) EMD (st date | g iy o known to the
No. VI T S—— Properties Mortgaged/OWﬂer_S C) Possession Date uls| Uf'dEpUSIt‘Uf“EM‘B) E-Auction secure
Guarantors Account Name (mortgagers of property (ies) | 13 (4) of SARFAESI | C) Bid increase creditors
Act, 2002 amount
D)Nature of Possession
1. | Parent Branch: Vivekanand Nagar Land & building comprised in Gif] A)T7-05-2022 A)Rs. T7.10Takh 22.08.2023 | Notin the
A) Baidya Nath Das Deed No. 3749 0f 2018, JL No. 89, RS B) Rs.11,23,140.05 | B)Rs.1.71lakh From knowledge of
(B) Baidya Nath Das S/o Fatik Chandra Das Khatian No. 231. Plot No1167/| (17-05-2022) (21-08-2023) 11:00 AM to Bank
Vill.+ PO -Dumdumi, PS -. Purulia, Dist -Purulia measuring 9_'20 De’cimal situated a:[ C) 24-08-2022 C)Rs.0.10lakh 04:00 PM
WEST BENGAL- 723147 Mouza-Dumdumi PO. Dumdumi, ps| B) Symbolic
Mrs. Malti Das (Guarantor)W/o - Fatik Chandra | p,riia. Dist Purulia in the name of Ml Possession
Das Vill.+ PO -Dumdumi, PS -. Purulia, Dist - Tuar -
’ ' Baid th Das S/o Mr. Fatik Chand
Purulia WEST BENGAL- 723147 Das o e ARty
- 2. | Parent Branch: Maliara Land & Building comprised in Deed No -| A) 11-09-2013 A)Rs. 179.501akh 22.08.2023 Not In the
A) M/s Bengal Infusion Private Limited 372/2005, including factory and|B)Rs.3,15,67,203.25 B)Rs. 17.95lakh From knowledge of
B) M/s Bengal Infusion Private Limited, machinery situated at J.L. No. 05, .RL| (11-09-2013) (21-08-2023) 11:00 AM to Bank
Regd Office- Sukanta Park, Deshdroni, PO-Rajarhat, | khatian No- 3365(KRI) and 3366(KRI), L| C) 22-02-2023 C)Rs.0.101akh 04:00 PM
G.opalpur, Kolkgta, WB - 7001.36 ; Fgctory Address- R Plot No— 2855 & 3817 measuring Area D) Physical
PO~ Mallyara, PS-Barjora, Dist ~Bankur, | 1 01 Acres situated at Maliara, PS - Possession
Mr. Shatrudhan Burnwal (Director), S/o Sukhdeolal B?Wr% D'Stl_l Bfankur% \:vEtljn the name
Burnwal, 46,Golaghata Road, Kolkata- 700048 otiis Bengatinfusion Fyt. L1d.

Mr. Nakul Burnwal (Director),

S/o Mathura Pd Burnwal,Pidi Kajora Colliery, Andal,
Burdwan, WB- 713338

Mr. Amit Burnwal (Director), S/o
ShatrughanBurnwal,46, Golaghata Road, Kolkata-
700048

Mr. Bimal Saha (Director), S/o Late Brajendra Saha,
Sukanta Park, Deshdroni, Kolkata, WB- 700136

Mr. Pradip Vishwakarma (Director), S/o S P
Vishwakarma, B-304,lIrd Floor, Ashaka Enclave,
Raisen Road, Bhopal, MP- 462001

Mr. Dilip Adhikari (Director), S/o Late Mahadeo
Adhikari, Vill & PO- Nityanandapur, Dist- Bankura,
WB- 722177

Mr. Raj Kumar Khatal (Director), S/o Late O P
Khatal, D/21, Rishikulp Bypass Road, Bhopal, MP-
462001

Mr. Malay Agasty (Director), S/o S K Agasty, Sabita
Kutir, Fuljhore, Durgapur, WB- 722142

Mr. Chandan Agasty (Director), S/o S K Agasty,
Sabita Kutir, Fuljhore, Durgapur, WB- 722142

Mr. Tapan Kumar Bajpayee (Director),

S/o Shasadhar Bajpayee, Vill- Jalanpur, PO- Maliara,
Dist- Bankura, WB- 722142

Mr. Malay Bajpayee (Director),

S/o Madhusudan Bajpayee, Vill & PO- Maliara, Dist-

Regd.

CIN: L27104GJ1972PLCO85827
ice: 115-116, G.V.M.M. Estate, Odhav Road, Ahmedabad 382 415

Ph. 079-22901078, Fax: 079-22901077.

Website: www.welcaststeels.com, Email: info@welcaststeels.com

UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED
30TH JUNE 2023

150-2023, Dtd. 21.07.2023

VARIOUS P.WAY
WORKS SUCH AS ATTENTION TO
GLUED JOINTS AND SEJ, CASUAL
RENEWAL OF RAIL, SLEEPERS, GRSP,
GLUED JOINTS AND SEJ, WELDING OF
RAIL JOINTS, LIFTING AND PACKING
OF TRACK, PRE AND POST TAMPING
WORKSAND OTHER SAFETY RELATED
WORKS AT VARIOUS LOCATIONS
UNDER THE JURISDICTION OF
ASSISTANT DIVISIOMAL ENGINEER |
BHUBANESWAR OF KHURDA ROAD
DIVISIOMN.

287.21

Approe Cost of the Work (7))
Lakhs, EMD (¥) : 2,93,600.00, Completion
Period : 11 (Eleven) Months.

(2] Tendar No. e-tendar-CENTKUR-
152-2023, D, 21.07.2023

MISCELLANEOUS
PWAY WORKS SUCH AS SHALLOW
SCREENING, LIFTING OF TRACK,
THROUGH PACKING, WELDING OF
RAIL JOINTS, PRE AND POST TAMPING
WORK, OVER HAULING OF LCs,
BOXING AND PROFILING OF BALLAST,
CASUAL REMEWAL OF RAILS AMND
SLEEPERS AND OTHER P.WAY
RELATED WORKS AT VARIOUS
LOCATIONS UNDER THE
JURISDICTION OF SENIOR SECTION
EMGINEER (P.WAY) /| DHENKANAL OF
KHURDARDAD DIVISION,

Approx Cost of the Work [7)

4 20286

Period : 11 (Eleven) Maonths.

(3] Tender Mo. e-tender-CENTEKUR-
154-2023, Did. 21.07.2023

EXECUTION OF

1P} R A LENGTH OF

1.00 KMS ON ROUTE-8 OF

BHUBANESWAR YARD (UP LOOP

LAKH PROPOSED 3IRD MAIN LINE) OF
KHURDA ROAD DIVISION.

Approx Cost of the Work [T)
Lakhs, EMD (¥) : 78,800.00, Completion
Period :N_an-ur] Months,

| 3041

EAST COAST RAILWAY

Tender No. eT-M-KUR-PSASTNCLG-229-23 |
[ Tt e o e CLEAMNING AND
HOUSEKEEPING OF PALASA (P3A)
ICHCHAPURAM & SOMPETA STATION
INCLUDING PLATFORMS, YARD,
TRAGKS, OFFICE BUILDING,
RESERVATION OFFICE, CONCOURSE
AREA, CIRCULATING AREA, WAITING
HALLS, YARD HOME SIGNAL TO HOME
SIGHAL AND COLOMIES OF PALASA,
FCHCHAPURAM & SOMPETAINCLUDING
COLLECTION, SEGREGATION AND
DISPOSAL OF SOLID WASTE FROM
STATION & COLONY TO THE KEARBY
DUMPING YARD OR AS DIRECTED BY
LOCAL MUNICIPAL AUTHORITIES FOR
APERIODOF 3 YEARS (1096 DAYS).

(4] Tender Mo, e<tendar-CENTKUR-
159-2023, Did. 29.07.2023

i PROPOSED UP-
GRADATION OF LINGARAJ TEMPLE
ROAD STATION OF KHURDA ROAD
DIVISION.

4 531.70

Approx Cost of the Work ()
Lakhs, EMD (T} - 4.15,800.00, Completion
Period : 06 [Six) Months.

Bankura, WB- 722142

% in Lekhs]
i Quarter Ended Year Endeg
e, At 30.06.2023 30.06.2022 31.03.2023
(Unaudited] (Unaudited) (Audited)
1| Total income from operations 1,936.59] 4,328.65 9,391.79
2| Net Profit \(Loss) for the period (before Tax,
Exceptional and\or Extraordinary items) 78.71 438.50 239.58
3| Net Profit \(Loss) for the period before tax
(after Exceptional and\or Extraordinary items) 78.71 438.50 239.58
4| Net Profit \(Loss) for the period after tax
(after Exceptional and\or Extraordinary items) 58.90 401.70 264.02
5| Total Comprehensive Income for the period
[Comprising Profit\(Loss) for the period (after tax)
and Other Comprehensive Income (after tax)] 61.68 417.62 278.87
6| Equity Share Capital 63.82 63.82 63.82
7| Reserves (excluding Revaluation Reserve)
as shown in the Audited Balance Sheet of
the previous year 3467.26
8| Earnings Per Share(EPS) (of ¥ 10/- each)
(for continuing and discontinued operations)
a. Basic & Diluted EPS before Extra ordinary
items (In %) 9.23 62.94 41.37
b. Basic & Diluted EPS after Extra ordinary
items (In%) 9.23 62.94 41.37

(www.welcaststeels.com)

Place: Hyderabad
Date: 29 July, 2023

Note: The above is an extract of the detailed format of Financial Results for the
Quarter ended June 30, 2023 filed with the Stock Exchange under Regulation 33 of the
SEBI (Listing Obligations and Disclosure Requirements) Regulations 2015. The Full
format of the Financial Result for the Quarter ended June 2023 are available on
the Stock Exchange website (www.bseindia.com) and Company's website

By Order of Board of Directors
For Welcast Steels Limited
Sd\

(D.P. Dhanuka

Chairman

DIN: 00168198

FORM A

PUBLIC ANNOUNCEMENT

{Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insoivency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
CHANDNI COMMERCIALS PRIVATE LIMITED

1. | Mame of comombe debiar

5| Authoriy under which corporate dablor
is e/ redisiensd

4. | Comarate idantity Mo, 7 Limied Liaoiny
Ideritfcation Mo, of oomposta oeltor

5. [ Address of the regsiered ofice &nd
prinapel oifice (i &y of comorns
chainr

& [ etk commencansnl deate in
respiect of comane debior

+ | Estimated date of ciosure of insolvency
resSal e protess

B [ M and mgisrahon number of the
Insobancy prescional Bcling as
IlErirn FEssduaon pofessional

RELEVANT PARTICULARS

| Chandni Conmenclals Privite Limbbed
2| Dt of incomanation of comaonete tebior | August 14, 2003
| Regstrer of Comperies — Fokaa

| BB RO0SFTODOE T TS

| Repistered Address: Lardimark, S Floor 2280, AL
B Riosd, Haollantar, 'Whesst Bengall, VOO0, Incia, [ Emst -
whils Ragstanad Addess & Ezra Street, First Floon, Room
M. 23, Kolkata, YWest Bergal Incks-TO000L|

| Wewch 21, 2037 - Isobvency Commencement, Dale
bk 21, 20275 Date of Appoiremert of FP

| July &, 0E5: Diarte of neceipt of ok by the IRF,
Jemuary 23, 2024

.Hnmzﬁthmh'ﬂ:hr
Ragn ho

BB PO PR ST 00N 15387

[ Rn-ﬁltmd Address ; 1 Floar, 1448 "_:-I'l:ﬁll'ﬂ Frasead

Wuknenes Boad, Post Ofice Kalighat Maar Rash Bahar

Advertised Value (7] :ERERIEERIEN S
EMD (¥} : 5,57 200/-, Tender Document
Cost (7) 11,800/-, Perlod of
Completion : 36 Months,

Bidding Start Date : 31.07.2023]
At 1530 hrs, of

Closing Date & Time :
14.08,2023,

(5] Tender No. e-tender-CENTHUR-
160-2023, Dtd. 21.07.2023

0 RIP RENEWAL OF WORN

UT CLURVE SWITCHES WITH NEW
THICK WEB SWITCHES AT DIFFERENT
YARDS UNDER SENIOR DIVISIONAL
EMGINEER ({CEWNTRAL) OF KHURDA
ROAD DIVISIOMN.

Approx Cost of the Work (7))  RERRE
Lakhs, EMDN (T) - 2,24 900.00, Completion
Period : 12 (Twelwe) Months.

Tender Closing Date and Timse : YR
Hrs. of 11.08.2023 (For all the Tenders.}

Marnual offers are nol aflowed against this
bender and any sech manual Glter recengd
shall b= ignosed

Compéste mformation including e-tender
docurmgns of the above e-bender s mailabhe
Inwebsse - hitp:/iwww.ireps.gowv.in

Mo manual ofers senl by Post / Couriar!
Fax oF in person shall be accepted agains!
such e-tenders even if these are submitted
on firm's letter head and received in tima.
Alf such manual offers shall be conssdersd
invalid and shall ke rejected summsarily
without any consideration.

Complete information including a-lander
documenis af the abose = Temder 5 avallable
in website hitps:/iwww.ireps.gov.in

ar. Divisional Mechanical Enginaar,

Pﬁ.4u-ﬂr{:,|23.z4| Khurda Road

Mote : The prospective tenderars are
advised o revisit the weabsite 10 [Ten)
days before the date of closing of fender
o mode any changes [ Lorrigendum
igsued for this tendar,

PR-A01/OV23-24 |

Divizsienal Railway Manager [Enga),
Khurda Road

3. | Parent Branch: Borjora Security 1 Land comprised in Registered A) 14/06/2022 A)Rs.8.60lakh 22.08.2023 Not in the
A) M/s TESCON Deed No- I-1127 of 2005 dated 15-074 B) Rs. B)Rs.0.86 lakh From knowledge of
B) M/s TESCON, VILL & PO- BORJORA, 2005, JLNo-46, R S PlotNo-2018/5253, 4 2,90,69,819.90 (21-08-2023) 11:00 AM to Bank
SCHOOLDANGA, BANKURA, BANKURA, R Plot No- 2368,2352/2972, Khatian No- (14-06-2022) C)Rs.0.101lakh 04:00 PM
WEST BENGAL- 722202 582 measqring 929 S_q ft. .situated at C) 30-08-2022
Mr. Sishir Nandi (Partner), School Danga, Mouza- Borjora, PS Borjora Dist. Bankurg D) Symbolic
Partner- M/s TESCON, Vill & PO- Borjora, Dist- | 1 1 of Mr.Niranjan Nandiand . Ssi
Bankura, West Bengal- 722202 'Szrcl:tljrit T tamd—combrissd—i : :

Mr. Niranjan Nandi (Partner), C/o Sambhu Redist )g Deed No- I-87g £ 2005 A) 14/06/2022 A)Rs.8.10lakh 22.08.2023 | Notin the
Nath Nandi, Partner- Mis TESCON, Vill, PO & | oo o4 05 ooz 11 o B) Rs. B)Rs. 0.81lakh From | knowledge of
: » T dated 14-06-2005, JL No- 46, R S Plo :
PS- Borjora, Dist- Bankura, West Bengal- , : 2,90,69,819.90 (21-08-2023) 11:00AMto Bank
759000 g , No- 1452, L R Plot No- 2256, 2258 & (14.06-2022) C)Rs. 0.10lakh 04:00 PM
: ) . 2257, Khatian No- 2360 measuring 5.001 () 30-08-2022 o
Mr. Sandhya Nandi (Guarantor), Clo SISII’ satak situated at Mouza- Borjora PS. D) Symbolic
Nandl, M/s TESCON, School Danga, Vill & PO- Borjora, Dist Bankura in name off
Borjora, Dist- Bankura, West Bengal- 722202 Sadhana Nandi
Mr. Sadhana Nandi (Guarantor), C/o Niranjan [~Security 3 Land and building comprised A) 14/06/2022 ;
Nandi, Guarantor- M/s TESCON, School in Registered Deed No- |-1192 dated 22- Bg Rs. gg 2233 gg ||:EE 22'2?;?23 kn,\(i(\;\}klar:j“:aeof
Danga, Vill& PO- Borjora, Dist- Bankura, West | 06-1988 LR Plot No. 2366 & 2626 RS| 2 90.69,819.90 (21 Oé 2'023) 11:00 AM to Banlg
Bengal- 722202 Khatian No. 1326, LR khatian No. 462 & (14.06-2022) C) Rs.0.10lakh 04:00 PM
Mr. Ganesh Akhuly (Guarantor), C/o Basudeb | 2084 measuring5 %2 satak and Registered ¢) 30.08-2022 - '
Akhuly, Guarantor- Mis TESCON, Roy Colony, | DeedNo.I-1773dated 16-11-1999, JLNot ) qympygiic
Vill & PO- Borjora, Dist- Bankura, West Bengal- 1‘22(5 tS Plot No- 2018/5253, Khatian No.
799902 0 _2103, measuring 1 an_d 13/20
satak situated at Mouza- Borjora PS.
Mr. Joba Akhuly (Guarantor), C/o Ganesh Borjora Dist Bakura in the name of Mr,
Akhuly, Guarantor- M/s TESCON, Roy Colony, | Niranjan Nandiand Mrs. Sandhya Nandi
Vill & PO- Borjora, Dist- Bankura, West Bengal- [“Security 4 Land and building comprised| A) 1470672022 A)Rs.28.201akh 22.08.2023 | Notin the
722202 in Registered Deed No—748/2009| B) Rs. B)Rs. 2.82lakh From knowledge of
dated: 01-01-2009, JL No: 46, Khatian| 2,90,69,819.90 (21-08-2023) 11:00 AM to Bank
No: 2103, Dag No:1448 measuring 8.00 (14-06-2022) C)Rs.0.101lakh 04:00 PM
Satak situated at Mouza-Barjora, Disfj C) 30-08-2022
Barjorain the name of Niranjan Nandi D) Symbolic
Security 5 Land and building comprised A) 14/06/2022 A)Rs.47.04 lakh 12.09.2023 | Notin the
in Registered Deed No- 11530 of 2010 B) Rs. B)Rs. 4.71lakh From knowledge of
dated 15-07-2010, JL No- 46, Plot No{ 2 90,69,819.90 (11-09-2023) 11:00 AM to Bank
2369 & 2370, Khatian No- 636,737 Touzi (14-06-2022) C)Rs.0.10lakh 04:00 PM
no-4 measuring 5.375 satak situated af ) 30-08-2022
Mouza- Borjora Dist. Bankura in the D) Symbolic
name of Mrs. Jaba Akhuly and Mr,
Ganesh Akhuly

4.| Parent Branch: Purulia eUNI Land & Building comprised in| A)01/09/2019 A)Rs.32.50 lakh ' 12.09.2023 Not in the
1) M/s Baba Bricks Prop. Ajay Kumar Sarangi | Registered Deed No. 1890 of 2016, JL| B) Rs.11,04,453.00 | B)Rs 3.25lakh From knowledge of
2) Ajay Kumar Sarangi S/o late Ramkrishna No.225, RS Khatian No. 210, RS & LR| (01-09-2019) (11-09.2023) 11:00 AM to Bank
Sarangi, Vill. Akarbaid, PO. Pundru, PS. Kenda Plot No. 02, measuring 688.50 decimal| C) 25-11-2022 C)Rs.0.10lakh 04:00 PM
Dist. Purulia, WB-723101 situated at Mouza-Akbarbaid, GP:| D) Symbolic

Manara, PO. Pundru, PS. Kenda, Dist| Possession
Purulia in the name of Ajay Kumar
sarangi S/o Late Ramkrishna Sarangi

5.| Parent Branch: Kotulpur All that piece and parcel of land comprised| A) 16/02/2023 A)Rs. 15.60 lakh 12.09.2023 Not in the
Smt. Deblina Adhikary W/o Anirban Adhikary in Registered Deed No-1-2494 of 2017, JL| B) Rs.25,59,973.83 | B)Rs 1.56lakh From knowledge of
Vill. Panahar, Deopara, KotulpurDist- Bankura, | No- 100, Khatian No. 189, Plot / Dag No.| (30/09/2022) (11-09-2023) 11:00 AM to Bank
West Bengal-722141 209, 210, 213, 214, 215 & 235 measuring| ¢ 01/06/2023 C)Rs.0.10lakh 04:00 PM

58.00 decimal situated at Mouza- D) Symbolic '
Paluskarini, PO. Deopara, PS. Kotulpur, Possession

ADSR Kotulpur, Distt. Bankura in the name

of Smt Deblina Adhiakary W/o Anirban

Adhikary

6.| Parent Branch: Bankura PNB 1 Land & Building comprised in Deed No.-| A) 14/06/2022 A)Rs. 36.80lakh 12.09.2023 Not in the
1) M/s M & D Trading Co., Prop. Goutam Pyne | I-3357 of 2010, JL No. 211, Khatian| B) Rs. 33,26,617.66 | B)Rs. 3.68lakh From knowledge of
2) Goutam Pyne S/o late Dinesh Chandra Pyne | No.14999, Plot No. 1975, masuring 4.30| (31/03/2022) (11-09-2023) 11:00 AM to Bank
Choto Kali Tala, Rampur Road, Dist- Bankura, Decimal situated at Mouza-Bankura,| C) 14/02/2023 C)Rs.0.10lakh 04:00 PM

West Bengal-7221013)

Mr. Parimal Sannigrahi S/o Sasi Bhusan
Sannigrahi (Guarantor) Sarat Palli, katjuridanga,
Panchbaga, Dist-Bankura West Bengal-722101

Holding No,20, Ward No. 10, Under| D) Symbolic
Bankura Municipality, PO. Bankura PS-| Possession
BankuraDistrict- Bankura, (West
Bengal) in the name of Mr. Goutam Pyne
Slolate Dinesh Chandra Pyne

The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and to the following further conditions.

1. The properties are being sold on ‘AS IS WHERE IS BASIS and “AS IS WHAT IS BASIS” and “WHATEVER THERE IS BASIS”

2. The particulars of Secured Assets specified in the Schedule hereinabove have been stated to the best of the information of the Authorised Officer, but the Authorised Officer shall not be

answerable for any error, misstatement or omission in this proclamation.

3. The Sale will be done by the undersigned through e-auction platform provided at the Website www.mstcecommerce.com/auctionhome/ibapi/index.jspFor Lot No.1to 3 (Security 1

to4 only) on 22.08.2023 and Lot no - 3(Security 5 only), Lot No.4, 5, 6 on 12.09.2023 from 11:00 AM to 04:00 PM.

4. For detailed term and conditions of the sale, please refer www.ibapi.in, www.mstcecommerce.com/auctionhome/ibapil/index.jsp,https://eprocure.gov.in/epublish/app

Contact Person:
Mr. Visheshwar Tigga, Senior Manager; Mob. No.- 7542024770

&www.pnbindia.in
Date: 30.07.2023, Place: Purulia

Authorised Officer
Punjab National Bank
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Notice i herely given that the National Company Law Tribunal, Kolkata Bench 1l has
ordered the commancement of a Corporate insofhvency Resolution Process of the Chand ni
Commerclals Private Limlted on March 21, 2022, vide order no. C.F (18] Mo, 6847 KBS
20158 (Date of Appoiniment of IRP buly 21, 2023, and Date of receipt of order By IRP & July

The creditors of Chandni Commerciala Private Limited are F-E'TF."L'I!,' cafled upan 1o subimit
ihxir claims with proof on o belore August, 10 2023, 1o the Interim Resalulion
Professional atthe address mantioned imantry Mo, 10

The financial creditors shall submit their claims with prood by electronic means anky. Al
oiber creditors may submit tha claims with proof in persan, by post or by electronic means.
Submissbon of false or misleading proofs of claim shall attract penalties.

In the matter of Chandni Commercials Private Limited
|BE| Regr. Mo - [BEIPA-00LAP-POZ2237 /20202021 13387

S0/
Arun Poddar
Inkerim Resolution Professional

AFA Valic till Merch 26, 2024

finam:i“. Ep. .An

Kolkata
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